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sing satisfactorily. So far as off-shore and
deep sea resources are concerned, it was
envisaged that a substantial number of vessels
would be introduced by the private sector,
This expectation has not materialised in spite
of a liberal subsidy being offered for indige-
nously constructed steel vessels for off-shore
and deep sea fishing. Some vessels are being
imported under a current scheme of limited
imports. Further imports, subject to utili-
sation of indigenous capacity, are proposed
to be allowed.

Taking Over of Colleges by Delhi University

3720, SHRI MOHAMMED SHERIEF :
Will the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to state :

(a) whether Delhi University has decided
to take over some colleges ;
* (b) if so, the names of the colleges ; and

(c) the steps taken by Governments to
take over the colleges ?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S NURUL HASAN): (a) to (c).
The Executive Council of the University of
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Delhi has decided to take over Dyal Singh
College, Ram Lal Anand College, P.G.D.A.Y,
College and Deshbandhu Gollege as Univer-
sity maintained colleges subject to the approval
of the University Grants Commission and the
Government of India. The matter is under

consideration of the University Grants
Commission,
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Rescrvation in Services for Scheduled Castes/
Scheduled Tribes in Post-Graduate
Institute, Chandigarh

3724 SHRI B.S. BHAURA : Will the
Mmister of HEALTH AND FAMILY
PLLANNING be pleased 1o state :

(a) whether no reservation in services for
Scheduled Castes is being obscrved in  Post-
Graduate Institute, Chandigarh ;

(b) if so, what are the reasons ; and

(¢) whether the Institute body of the
P.G 1. has decided on the 25th March, 1972

that no reservation would be given to Sche-
duled Caste Employees ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI A. K. KISKU): (a)
The Institute is following Government instruc-
tions regarding reservation of vacancies for
Scheduled Castes.

(b) Does not arise,

(¢c) The Institute Body of the Post-gra-
duate Institute of Medical Education and Re-





